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No. DJA/Trg./Trg.Cal.-2023/1573/2022/5)_g ( 22nd December, 2022

To

J/-The Principal District & Sessions Judge, HQs, Central,1
2. The Principal District & Sessions Judge, South, Saket
3. The Principal District & Sessions Judge, North-West,
4. The Principal District & Sessions Judge, New Delhi, P]
5. The Principal District & Sessions Judge, East, KKD
6. The Principal District & Sessions Judge, South-East, Saket
7. The Principal District & Sessions Judge, North, Rohini
8. The Principal District & Sessions Judge, West, THC

9. The Principal District & Sessions Judge, South-West, Dwarka
10. The Principal District & Sessions-cum-Spl. Judge (PC Act) (CBI), Rouse Avenue
11 . The Principal Dist1Ict & Sessions Judge, Shahdara, KKD
12. The Principal District & Sessions Judge, North-East, KKD

Reg.: Preference for Environment Awareness & Wellness Retreats

Respected Sir/Madam,

As per the approved Training Calendar 2023, the Delhi Judicial Academy shall be
organizing 04 Environment Awareness & Wellness Retreats in the year 2023 with the broad
objectives at Exposure, IVe itness cmd Health Nlanagement.

The Dates and Destinations identified for the retreats in the year 2023 are as follows:

DestinationsSl.No
1 Punjab

Uttarakhand2 Alma
Varanasi, Uttar Pradesh

PradeshOrchha, MadII

Dates
202310-12 Febru:

2m27-9 A1
27-29 October, 2023

, 2023

As per the criteria for nomination of participants for the retreats, each Judicid
Officer of DHJS & DJS (except ofFIcers on ' Deputation ’, working in Organizations

/Departwtents which are not under the control of the High C:out of Delhi) shall be
nominated to participate in the retreat. Number of participants for a particular retreat will be
55 to 60 Judicial Officers.

It is, therefore, requested that the Judicial Officers posted in your district may kindly
be asked to send their preferences to the Delhi Judicial Academy, in the enclosed p{of9rma,
Annexure-A. - in/o// gY '
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Since, the first retreat is scheduled for 10-12 February, 2023, all the officers may be

requested to send their preference, by 07tl: January, 2023 positively, so as tO enable US tO

make necessary preparations well in advance.

Once the option is exercised, the concerned Judicial Officer may not be permitted to
withdraw the same except under compelling circumstances.

With regards,

Yours faithfully,

(Dr. Aditi Choudhary)
Eac is.: As above

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS). _ TIS HAZARI COURT: DELHI

No.1 '4g - 1’:+3 „OTP,Ga='2022 ' D,„,, D.„, „, D 4.1 AN 7Q73

As directed copy of letter bearing no. DJA/Trg/Cal. 2023/1573/2022/5236 Dated 22.12.22
Eeceived From the Delhi Judicial Academy, Dwarka, New Delhi (through e.mail) forwarded for information
and necessary action to :-

1. All the Judicial OfFicers DHJS & DJS of Central District, Tis Hazari Court, Delhi (except
officers on ’Deputation. Working in Organizations /Departments which are not under the
contrbl of the High Court of Delhi) with the request to sent their preference by 07th
January, 2023 directly to the Delhi Judicial Academy, Dwarka, Delhi.

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. _ The Branch In-charge, Facilitation Centre, Tis Hazari Court, Delhi.

L/ The Website Committee, English/J.Wi, Tis Hazari Court, Delhi.
5. The LAYERS for uploading the same.

M>?
(Kaveri Bd&-eja)

District Judge (Commercial Court)-07
Officer In-charge Judicial Branch, Central

for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi,
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Annexure ' A’

PROFORMA

Name of the Officer:

Designation:

Present Posting:

Please indicate order of preference (lst – 4th Preference)

Destination

Amritsar, Punjab

Almora, Uttarakhand

Varanasi, Uttar Pradesh

Orchha, Madhya Pradesh

Date

10- 12 February, 2023

Order of
preference

7-9 April, 2023

27-29 October? 2023

8-10 December, 2023

Signature of Offt<,.er
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